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Dr. K. N. KATJU: As I said, the } GRANTS TO» ENSTITUTIONS BY THE S:SNGEE@'

information of the Government is that
the matter is under most active in-
vestigation,

SHrR1 KISHEN CHAND: Is the hon.
Minister aware if the funds of the
“Ittehad-ul-Musalmin” are being re-
leased and are being utilised for carry-
ing on anti-Indian propaganda?

Dr. K. N. KATJU: I do not know.

Srr KISHEN CHAND: Is the hon.
Minister aware that the Nizam of Hy-
derabad has issued certain statements
prejudicial to India in the Urdu local
papers?

Mgr. CHAIRMAN: Don’t ask such
questions .

Pror. G. RANGA: Do the Govern-
ment of India propose to......

Dr. K. N. KATJU: The great diffi-
culty which I sometimes feel—Iam not
saying it in joke—is that when several
hon. Members rise, the attention is
diverted from one Member to another
Member.

Pror. G. RANGA: That is by the
way. Do the Government of India pro-
pose to appoint an impartial and high-
ly placed judicial authority to en-
quire into the cause of these things,
namely, due to agent provocateurs or
various other organisations or any-
thing like that, so that all these vari-
ous suspicions that are being fioated
today, all that are being given our-
rency to, can be set at rest?

Dr. K. N. KATJU: I may assure my
hon. friend that we are already taking
and have taken the most active steps
for finding out as to what are the real
causes and I beg him not to press me
too much on this.

Mr. CHAIRMAN: Next question.

Spr1 KISHEN CHAND: Is the hon.
Minister aware that the Pakistani flag
was also found flown in Raipur?

MR, CHAIRMAN: I have called the
next question,

|

NATAK AKADAMI

+*328. Pwor. R D. SINHA DINKAR:
will the Minister for Epucszmony be
pleased ta state the names of.the in-
stitutions. which have been given re-
curring or non-recurring grants by
Government through the agency of
the Sangeet Natak Akadars and the
amounts, granted so far?

Tae PARLIAMENTARY' SECRE-
TARY rto THE MINISTER 20rR EDUCA-.
TION (Dr. K. L. SHRIMALI): Since .
the estahlishment of the Spmgeet Natak
Akadami grants to institugions wprking
in the field of Dance, Drama and Music
have been given by the Akadami withs.
out reference to the Cgyvernment, A
statement showing the.names of insti-.
tutions which have tpen giuen grant
by the Akadami is placed on the Tablex
of the House. [See Appendix: VIII, An-
nexure No. 103.]

Pror. R. D. SINHA DINKAR.: Will
the hon. Minister read ot the names
of the institutions?

Dr. K. L. SBRIMALI: The namex
are given in the statement; there are
about sixteen imstitutions.

Pror. R. D. SINHA DINKAR: Is
there the Kalakshetra, Adyar?

‘DR. K. L. SHRIMALI: This
tion was given Rs. 15,000.

institu-

tOriginal notice in Hindi as below: —
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w FTOT
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Pror. R, D. SINHA DINKAR: Is it
.recurring or non-recurring?

Pr. K. L. SHRIMALJI: This is a
lump grant which was given. Some
grant was also given by the Ministry.

Prar, R. D. SINHA DINKAR: Do
the (Government make grants irres-
pective of the recommendations of the
Akadeammni?

Dr. K. L. SHRIMALI: I could not
follow.

Pror, R. D. SINHA DINKAR: Do
the Government give independent
grants, I mean without the recom-
mendation of the Natak Akadami?

Dr. K. L. SHRIMALI: The Sangeet
Natak Akadami gives grants to institu-
tions 'when it receives applications and
it judges each application on its
merits. No recommendation iz neces-
sary.

Pror. R. D. SINHA DINKAR: No,
no, that is not my question. If some
institution makes an application to
the Government, will the Govern-
ment send that application to the
Akadami wr will they deal with it?

Dr. X. 1.. SHRIMALI: The San-
eet Natak Akadami is an autonomous
ody. The application will be forward-
d to the Akadami.

Pror. R. D. SINHA DINKAR: What

rill the Government do if an applica-
ion is sent to it without the recom-
iendation of the Akadami?

Dr. K. L. SHRIMALI: My hon.
iend probably does not understand
le position. The Sangeet Natak Aka-
imi has been established by the Gov-
rnment of India as an autonomous
»dy to promote and foster Sangeet
'd Natak.

MR. CHAIRMAN: What he wishes

know is whether independent
ants are made by the Government
gardless of the recommendations of
is Akadami.

1 14 SEP. 1954 }

to Questions 2110

Dr. K. L. SHRIMALI: Independent
grants may also be made by Govern-
ment,

%329 and 330. (The questioner
(Maulana M. Faruqi) was absent. For
answerdsee col. 2116 infra.]

FILLING or POsTS IN TECHNICAL TRAINING
COLLEGE, JALAHALLI

*331. Surmx T. S. PATTABIRAMAN:
Will the Minister for DEFENCE be
pleased fo state:

(a) whether it is a fact that Gov-
ernment advertised in the press of the
United Kingdom in May last inviting
applications for the filling up of vari-
ous posts in the Technical Training
College at Jalahalli, Bangalore; and

(b) if so, how many persons appli-
ed and how many of them were select-
ed for appointment to those posts?

Tue DEPUTY MINISTER ror DE-
FENCE (SHRI SATisH CHANDRA): (a)
Yes, Sir.

(b) 49 candidates applied out of
which 8 were selected for appoint-
ment.

Surr T. S. PATTABIRAMAN: Is ita
fact that the firm Air Service Train-
ing Ltd., Hamble estimated originally
that they will train all the Indians
within five years since 1949?

Surr SATISH CHANDRA: A con-
tract was signed about five years ago
with Air Service Training Ltd.,, Ham-
ble that they will train out technicians
during this period. They have trained
hundreds of our technicians in this
country. That contract has expired
on 3rd July 1954, The Government of
India is now making its own arrange-
ments to run the technical training
college by obtaining some help from
the company.

Surr T. S. PATTABIRAMAN: Is it
a fact that the advertisement which
was made in England containeg an
item calling for applications for in-
structors without any qualifications
being prescribed? The advertisement



